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असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (iii)  

PART II—Section 3—Sub-section (iii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

भारत जिर्ााचि आयोग  

िजुिपत्र 

िई दिल्ली, 23 अप्रलै, 2024 

आ.अ. 108(अ).— जिर्ााचिों का संचालि जियम, 1961 के जियम 11 के उप-जियम (2) के अिुसरण में, लोक 

सभा के साधारण जिर्ााचि 2024 के जलए 26 अप्रैल, 2024 को चरण 2 के मतिाि हते ुजियत संसिीय जिर्ााचि क्षेत्रों के 

जलए जिर्ााचि लड़िे र्ाले अभ् यर्थायों की सूची (फामा 7क) सामान् य सूचिा के जलए अजधसूचिा सं. 464/ ईपीएस/ 

2024/7क(2)  दििॉक 15 अप्रलै, 2024  के माध्यम से प्रकाजित की गई थी।  

 

2. उक्त अजधसूचिा के अगं्रेिी संस्ट्करण के तहत अजधसूजचत 23-बंगलौर ग्रामीण संसिीय जिर्ााचि क्षेत्र के 

क्रमांक 1 के अभ् यथी का िाम “Dr. C. N. ANJUNATH” के स्ट्थाि पर “Dr. C. N. MANJUNATH” पढा िाय े।  

[सं. 464/ईपीएस/2024/7क(2)] 

आिेि से , 

संिीर् कुमार प्रसाि, सजचर् 
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ELECTION COMMISSION OF INDIA 

CORRIGENDUM 

New Delhi, the 23rd April, 2024 

O.N. 108(E).— In pursuance of sub-rule (2) of Rule-11 of the Conduct of Elections Rules, 1961, the list of 

contesting candidates (Form 7A) for the Parliamentary Constituencies Scheduled for poll for Phase-2 on 26th April, 

2024 for the General Election to Lok Sabha, 2024 was published was published vide notification no. 

464/EPS/2024/7A(2) dated 15th April, 2024 for general information. 

 2. The name of the contesting candidate at S. No. 1 from 23-Bangalore Rural Parliamentary Constituency in 

English version of the said notification may be read as “Dr. C. N. MANJUNATH” instead of  

“Dr. C. N. ANJUNATH”.  

[No. 464/EPS/2024/7A(2)] 

By Order, 

SANJEEV KUMAR PRASAD, Secy. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 


		2024-04-23T18:42:11+0530
	MANOJ KUMAR VERMA




